LegislatiTe Assembly
National Capital Territory of Delhi
Old Secretariat, Delhi 110 054

02.12.2016
MEDIA ADVISORY

Hon’ble Speaker has kindly consented to the requests made by a host
of Committees to grant access to the media to proceedings of the Committees
of the Legislative Assembly.

On experimental basis, it has been decided to allow media to witness
the proceedings of the Special Inquiry Committee constituted by the House
to probe alleged irregularities and corruption in bodies that are
administering the games of cricket and hockey in NCT of Delhi, scheduled
for 3.12.2016 at 12.00 Noon in the MLA Lounge-I, Assembly Complex, Old
Secretariat, Delhi -54.

Accordingly, accredited media personnel are invited to witness the
proceedings subject to the following terms and conditions:

1. Admission to the Assembly Complex and the Meeting venue would be
strictly on production of valid Identity Card issued by D.I.P or DAVP.

2. Admission would be on the basis of first come first serve basis’.

3. No attempt for interaction with the Committee Members, Officers or
witnesses should be made while the proceedings are on.

4. Media personnel are requested not to talk or make gestures which would
disturb the proceedings.

S. Camerapersons and journalists should remain within the area earmarked
for them.

6. Mobile phones and other electronic devices will not be allowed inside the
meeting venue and own arrangements should be made for their safe
custody.

7. Entry and exit from the meeting venue will not be allowed after the
committee proceedings commence.

8. Rules governing the procedure for reporting of House proceedings shall
apply for the purposes of reporting of the Committee proceedings also.

The permission of the Hon’ble Speaker is provisional and is subject to
review. All concerned are requested to maintain utmost decorum and avail
this unique opportunity aimed at bringing in transparency in the legislative
functioning in the most constructive manner.
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